
CENTRAL ADMINISTRATI^® TRIBCJSAL
PRINCIPAL BENCH

5JEW DSLHI

OA 822/1996
^  — with

OA 1630/1996

Ne» Delhi this the 6th day of Decen.ber, 1999
Hon'ble Shri S.tU Adige, vice Chaln»an{A)
Hon'ble Smt.Lakshmi Swanlnathan, Member (J)

OA 822/96

Sh.D.S.Tripatbi,
S/0 Sh.Shiv Balika Prasad
Trlpathi working as Asstt.
Education of fleer (Language)
in central Hindi Directorate
west Wing No.7, R.K.Puranir New Arolicant
Delhi-110066

{By Advocate Sh,S,C«La^u^e )
versus

1.Union of India through its
secretary,Ministry of Human
Resources Development,
(Deptt.of Education),
Shastri Bhavan, New Delhi.

2,Director,

central Hindi Directorate,
Sest Wing No.7, R.K.puram,
New i:«lhi-66

3.secretary.

Union public Service Commission,
Shahi ahan Road, New Delhi-3 Respondents

(By Advocate Shri V.K.Mehta )

OA 1630/1996

Shri D.S.Tripathi
S/0 S.B.prasad,
working as Asstt.Education Officer(CC)
in the office of Central Hindi
Directorate, West Block—Vll, R.K.Purao,
New Delhi-110066 ,, /^licant

(By Advocate Shri S.C.Luthra )

versus

1.Union of India through Secretary,
Ministry of Human Resources
Develojanent (Deptt.of Education),
Shastri Bhawan, New Delhi.

2.The Director,Central Hindi Directorate,
'west Block VIII,R.K.puram, New Delhi.66
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Ai.v

3o ̂ t.Bemlata
X both vforking

—  4, Sh;Rakesh^-R^S. f hb A.E.O, (CC)

service through I^spondent No.2

\

, ̂spondents

(By Advocate Shri V.K.Mehta )

ORDER (ORAL)

(Hon'ble Shri S.R. Adige, vice Chairman (a)

Shri Luthra appears and prays for permission to

withdraw these two OAs,

2. permission to withdraw these two OAs are allowed.

3. Under the circumstances, both these two OAs( OA 822/96

and OA 1630/96) are dismissed as withdrawn.

Let a copy of this order be placed in OA 1630/96.

(Smt.Lakshmi Swamin^rthan)
Member (j)

(S.R. Adige^)
Vice Cheinsan (A)

Court Ojiicet
•  tivc Tribuu'di

Central ,j ,v,i

v/.jidkot Hcw»c,
Copttrniciis MafS<


